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A. - Datalls of movable assels .
(Assets in jont name indicating the extent of joint ownership will also have to be
glven) :
X escription Solf g Dependant-1 | Dapsndant-2 | Dapendant-3
-“:Ps:;- Qucﬁpﬁon HA%‘-G:EJ _Nama Hema Etc, Hama
(I} | Cash o0
(Il) | Deposits in
Banks, Financlal | TO®©
Institutlons And | SBL
Non-Banking
Financial RY (
Companles
(i) | donds, .
Debentures and | N 1 L
Shares In
companies
(iv} [ Other financial >
fnsgtutlons, %@lu«zm :
NSS, Postal ;
savings, IC | Adr
Policies, etc 0503951592
“{v) | Motor Vehicies |
(details of NIL
| make, ete.)
Vi) | Jewellery (gfver 950
detalls of
welght and o
value)
(vll). Other assets, QO
such as values
of claims /
L interests

LSTMMI.

servica and presently working as . DH"IC.G._.

glve herein below the detalls of the assats (Immovable, movable, bank balance, etc.) of

myself, my spousé and dependants*:

Year. 2023w

SHILPL., senydaughter/wita of . Lﬂ'k—

T B SN S . years, belonging to m%w% M—

A ST IS

radad Saka.

employee.

companies should be given,
* Dependant here means a person mbstantna!ly dependent on the income of tha

Note: Value of Bonds / shares / Debentures as per the latest market value in Stodk
Exchange in respect of listed companles and as per books In the case of non listed

A 1S




L

also have to ba Indicated]

te; P

,No roperties In jaint

A

wnership Indicating the extent of joint ownership will

Daperidant-3

5r.

Depcription

D&pandant—i
Nama{5) Namao

Depandant-2

Hama Etc. Hams

No.
(N

Agricultural Land

- Location(s) NIL

- Survey number(s)
- Extent (Total
measurement)

(if)

-Current market value
Non-Agricultural Land
- Locatlon(s) NIL
- Survey number(s)
- Extent (Total
measurement)

D)

Current market value

Bu{l}d’ln'gs (Commerclal
and residential)

Location(s) NIL-
- Survey /door
humber(s)

« Extent (Total
measurement)

- Current market

(iv)

value
Houses / Apartments,

ele,

- Location(s) NiL
« Survey /door
nymber(s)

« Extent (Total
measurement)

- Current market

V)

valug -

Others (such as

| Interest in property)
(2) 1 give herein below the detalls of my llabllitles / overdues to public financlal

instieutions and govamment dues:~
[Note : Please give separate detalls for each item)

Sr, . | Description Nama & addresa of Bank / Amoutt outstanding &
Mo, Financlal Enstitutions(s) /- O vininatsireasranes
' S Dapertnient (s)
(a) | (i) Loans from Banks
(I1) Loans from financial
institutlons NIL
(iil) Gavermment Dues:
(a) dues to departments
dealing with goverament NIL
accommedation
(b) dues to departments
dealing with supply of NIL
water
(c) dues to departments
dealing with supply of NIL

electriclty




(d) dues to departments
dealing with telephones

N

(e) dues to departments
deallng with government
transport (Including

N1L

alrcraft and hellcopters)
(f) Other dues, if any

(I) Income Tax Including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
filed. Glve also Permanent

pan KWSPEEIIFE,

Account Number (PAN)]
(if) Wealth Tax [Also
Indlicate the assessment
year upto which Weaith

Tax return filed.}
(1) Sales Tax [Cnly In

‘cage of pmprlatary

business] _

c

GPF/CPE/PRAN No, 3=
Gender

Date of Birth

Class/Group

Cadre

Home District -

Place:..

. (I¥) Property Tax

nal Datel

[ipesxeser ]

'~ Eg-(ﬁ/;r)

1_[ (DD/MM/YYYY)

3lolil2ltls |3

E:J (#181C)

" [Clewale —

B.S.5.~ Blhar Secretarlat Service etc.)

[ Sowwrhpr |

Pata...

Date:,.lJ..F%#.%Q.?.—é

Please slgn aach page of tha decleratlon. Assat declzration form
must be In A4 slze white paper with computer typed (slngle side)

Note:

Signature ..

(Full Name e.0. B.AS.-BI har Admm!straﬁve Service,

I hergby dadare that the above detalls are tive to the bast of ty -
 knowledge and bellef.

Name of Employes: 51:“’1"13; $H.I.-.%P o3

Deslgnation:., C%eﬂ

Dapartment:. Biha Lﬂ@%bh\r@

i

in prescribed format.

Hﬁeabu’?‘c

T ——



